
       
   

     

 

  

       

   

     

    
      

 
 

   

   
            

     

        

       

      

      

     

        

             

        
         

 

    

     



       
  

           

    

            

           

          

             

            

           

           

       

            

           
            

            
       

          
        

    

              
 

            

       

             

             

          

        



       
   

               

            

                

             

          

         

              

            

           

            

             

    

              

             

           

          

             

               

€      

           
 

              

            

             

               

             

            

        

  

            
          

              



      

             

            

     

              

         

         

            

            

            

        

              

        

              

            

            

   

              

    €     

            

          

           

          

              

           

           

           

          

  



BEFORE THE NATIONAL COMPANY LAW TRJBUNAI. MUMBAI BENCH
cSA No.: 44823G232/NCLT lMB MAH I 2017

15. The Applicant Company to file an affidavit of service in the Registry proving that

all the directions, as stated above, have been duly complied with.

16. Ordered Accordingly.

M. K. SHRAWAT
MEMBER (IUDICIAL)

MOHAN
MEMBER (IUDICIAL)

Date: 08.08.2017
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